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ORDER

MA No. 448/2017 in CP No. 61l397-398/trlCLT/MB/MAH/2005

The Counsel for the Applicant as well as Respondent are present.

The Counsel for the Petitioner requests that this matter may be listed along

with CA 78512070 which is already listed on 77.12.2017. List this matter along with

the same.

The Respondent is permitted to file the reply within one week's time and the

Petitioner may file rejoinder, if any, within one week thereof.

List this matter on 11.12.2017.

V. NALLASENAPATHY
Member (Technical)

M.K. SHRAWAT
Member (|udicial)
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